/RAO/

New Detlhi, this the 17th day of July, 2000

ASI Suraj Bhan

s/o Sh, Bhakawat Singh

r/o Village Asauvah

Police Station Bahadurgarh

Distt. Rohtak (Haryana). -+« Applicant

(By Mrs. Meera Chhibber, Advocate)
Vs.

Union of India through

Lt. Governor of Delhj

Raj Niwas
Delhi.

(P1anning & Imp]ementation, Delhi)

New Deihi,

Dy. Commissioner of Police

IGI Airport

New Delhi - 37. . Respondents

(By Shri Girish Kathpalia g Shri A.K.Chopra, Advocate, - Not preeng

ORD E.R (Ora])

By Reddy. 4.

2. No application is filed for taking the LRs
On  record, OA, therefore, abates ang is accordingly

dismissed. No costs, -

&\M\ Cik W‘Lﬁ% . |
(SMT, SHANTA SHASTRY) (V.RAJAGOPALA REDDY) |

MEMBER(A) VICE CHAIRMAN(J)



